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MEMBERS SWORN

MR. DEPUTY CHAIRMAN: Yes,
oath,

Shri Lal K. Advani (Gujarat),

Shri Sunder Smgh Bhandarj (Uttar
Pradesh). i

MR, DEPUTY CHAIRMAN: The
Leaders of the House to move the
Resolution,
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MR. DEPUTY CHAIRMAN: Yes,

the Leader of the House is moving the
condolence resolution.
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